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(iv) Development of Sanchi in 
Madhya Pradesh as a place of 
tourist attraction. 

SHRI PRATAP BHANU SHARlVIA 
(Vidi..sha): Sir, in my Parliamentary 
constituency Vidisha, 'Sac~i' is a tour-
xists spot of International importance 

l where , every year hundreds ojf foreign 
tourists come to see the famous Sanchi 
stupa, 'Jatka' stories of Budha's era 
and historicai arts of Ashoka's time, 
There is a configuration of Indian 
history culture, religion and art at . . 
Sanchi and because of it Pandlt Jawa~ 
har La! Nehru the first Prime Minister , 
oit India had great love fOr this place 
and he has done a lot for the develop-
ment of Sanchi and Vidisha but deve-
lopment of thi,s place has almost stop-
ped. In spite of its being in the Natio~ 
nal TOurism Map, there are no hotels 
for the tQUTists, no restaurant for 
meals, lack of adequate arrangements 

fOr drinltirig water at Stupa Hill, no 
means of motor transport to the Stu"!)a 
on the hm. No special schemes are 
being started for the development of 
Sanchi by Centriil T'ounsm Depart-
ment, state Tourism Department and . 
Central Department of Archaeology. 
The state 'Governmept has promised 
to constitute a. special area develop-
ment authority tor the development 
of Sanchi and prepared a master plan 
of approximately 1 crore of rupees,. 
but there is no progress in this Plan 
till now. 

It is my request to the Union Tou-
rism Minister that the plans tor the · 
development of Sanchi may be imple-
mented expeditiously. There shoul~ 
be a tourism centre at Vidisha where 
the tourists should get all the infor-
mation and transport facilities. In 
view of the increasing number of tou-
rists arrangement of Mini..;buses and , 
tourist taxis is necessary. 

It is requested that Government will , 
take action in this regard. 

(v) Need to protect fishermen on 
the Ramanathapuram and 
Rameshwaram Coastline of 
Tamil Nadu. 

SHRI M. S. K. SATHIYENDRAN 
(Ramanathapuram.): It is common 
knowledge that Our fishermen are 
harassed on the Ramanathapuram and 
Rameshwaram co a stile of Tamil 
Nadu. With the Kaccna-Thivu having 
been handed over to- Sri Lanka, the 
patrolling of Sri Lanka NaVy on Rarna-
nat'hapuxam coast has increased in 
intensi ty. It is necessary to give pro-
tection to. these helpless fishermen by 
oux Indian Coast Guard Organisation. 
This Organisation has go-t some 
worn-out vessels for patrollin:g. They 
are not able to extend protection to the 
fishermen. The Indian Coast Guar~ 
'Organisation has proposals to acquire 
helico-pters to patrol serially the ex-
clusive economic zone of 320 KMs. 

There is no emergency airstrip in 
Uchipull, 25 Km. from Ramanathapu-
ram. This should be developed for 
the purpose of assisting the Indian 


